~ Dated this the 21st day of November, 2017.

BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)

AHMEDABAD BENCH
AHMEDABAD

C.P. (.LB) No. 145/9/NCLT/AHM/2017

Coram: Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon'ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

~ ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 21.11.2017

Name of the Company: - B R Construction.
' Vs
- G RInfraprojects Ltd.

Section of the Companies Act: Section 9 of the Insolvency and Bankruptc
' ' ~ Code '

REPRESENTATION SIGNATURE

- S.NO. NAME (CAPITAL LETTERS)  DESIGNATION

VAVEK C\uQNAN. ~ ADUOCATE  PemimoNeER (Bwé
2. N Navy Pﬂmwﬂ Qe Aove . - .

ORDER

Learned Advocate Mr. Vivek Gurnani i/b Learned Advocate Mr. Susshil Daga
present for Operational Creditor/Petitioner. Learned Senior Advocate Mr. Navm
- Pahwa with Learned Advocate Ms. Ritu Shah present for Respondent.

Petitioner filed additional affidavit with documents.
Respondent also filed further affidavit along with copy of FIR.

' At request of petitioner counsel, ‘l,ist the matter on 07.12.2017.

MANORAMA KUMARI Bl RAVEENDRA BABU
MEMBER JUDICIAL . MEMBER J UDICIAL




